IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:15-10-2025

Date

15.10.2025

BLAPL- Order Dtd. 2025- (Se
83360/202515.10.2025 | 22" |SK AHESAN ot oo
ABLAPL- Order Dtd. 2025- (Se
83361/2025(15.10.2025 [0, © o IR SINGH Tooss oo
ABLAPL- COURT NO. [Order Dtd. 2025- (Se
83362/2025(15.10.2025 [ 000" o [R SETHI o Cooss oo
(Se

ABLAPIL- COURT NO. Order Dtd. 2025-
83363/202515.10.2025 |00 M MOHANTY o oo’ BAIL-2 Tg;
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83364/2025(15.10.2025 [0, © o, M MOHANTY o pep BATL-2 TEI
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83365/2025(15.10.2025 |1 Cc oo [HC SAHOO o Cooss Tg;
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83366/2025(15.10.2025 [0 O M MOHANTY o Cooss BATL-2 T?;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
83367/2025(15.10.2025 [0 7 |JK MOHAPATRA o Cooss TS;
BLAPL- COURT NO. Order Dtd. 2025- (Se
83368/2025(15.10.2025 | oo, [BK LENKA o Cooss TS;
. BICHITRA ~ (Se
83369/202515.10.2025 |7 2F7 - INARAYANA COURT NO. Order Drd. 2025 No-
SATAPATHY 17)
BLAPI,— COURT NO. |Order Dtd. 2025- (Se
83370/2025(15.10.2025 |/ 0o>" o R SETHI o Cooss BAIL-2 s
BLAPL- COURT NO. |Order Dtd. 2025- (Se
83371/2025(15.10.2025 10276/2025 B RANA 17 10-13 No-
BLAPL- COURT NO. |Order Dtd. 2025- (Se
83372/2025(15.10.2025 |00, [PK PAL it Cooss oo
BLAPL- COURT NO. |Order Dtd. 2025- (Se
83373/2025(15.10.2025 |0\, [RK MALLICK it Cooss oo
FAO- COURT NO. Order Dtd. 9999- |115C- (Se
83377/2025(15.10.2025 |Joo", .. [P.K.PARIDA c P BPPEAL | °°

SEC.

~ [83378/2025[15.10.2025 |TRP(C)-  |N.K.ROUT COURT NO. Order Dtd. 2025- | (se




354/2025 | 16 11-24 No-
83379/2025(15.10.2025 |S0E0 . |PLK.MOHANTY COURT NO. lovder Dtd. 2025- (se
83380/202515.10.2025 | S50C0 - IB.DAs COURT NO.|Order Dtd. 2025- (5
83381/202515.10.2025 Z§§¥35025 S.K.DAS COURT MO ?gﬁig Dtd. 2025- CRIMINAL éif
83383/202515.10.2025 Z§Z¥35025 S.SATAPATHY COURT NO- ?;ﬁgi Dtd. 9999- éif
83384/202515.10.2025 Zﬁng;OZS C.RANA CogRT MO ?g?ig btd. 2025- éif
83386/202515.10.2025 |(1UC s k. samaL COURT NO. (Order Dtd. 9999- (se
83387/2025(15.10.2025 (387 |s.K.SUNDARA COURT NO. Oraer btd. 2025- (se
83388/202515.10.2025 522;2025 B.MAHALT oURE o Order prd. 2025- éif
83390/202515.10.2025 |1 00° l6.R.PATRA COURT NO. foxder Dtd. 2025- (o
83391/2025/15.10.2025 Z?i?;OZS D.SWAIN COURT NO. Order Dtd. 2025- éif
83392/2025/15.10.2025 Z§5§5025 D.SWAIN COURT NO. Order Dtd. 2025- éif
83394/2025(15.10.2025 S¥§;2025 A.K.MISHRA COURT NO. (Ovder Dtd. 2025- (o
83395/2025(15.10.2025 225;2025 A.K.BEHERA SORD NO- [omde Prd. 2025- (s
83396/202515.10.2025 5255/2025 S.MOHARANA SoURT NO. jorder Dtd. 2025- (s
83397/2025(15.10.2025 [0 |P.K.BARIK COURT NO. |0rder Drd. 2025- (o
83399/2025(15.10.2025 225}2354 P.K.MISHRA COURT NO. (Oxder Dtd. 2025- (o
83400/2025(15.10.2025 g?g/(gé;B A.K.SRICHANDAN (l:(gURT NO. (l)f‘;z ptd. 2025~ I\(]i‘f
83402/2025(15.10.2025 g?g}gé;5 S.R.PANDA COURT NO.|Order Dtd. 2025- (o
83403/2025[15.10.2025 |10 (ZV7  lu. R. mamIK COURT NO. order btd. 2025- (se
83405/2025(15.10.2025 721507 1z, M. saraweI COURT NO. Drder Drd. 20z A e §§§

WP (C) - COURT NO. [0order Dtd. 2025- |[WRIT (5¢
83406/202515.10.2025  |no 1007 |B. M. SARANGI ; Y ranci-s N9
83408/2025(15.10.2025 72507 . K. RouT OURT O ey Dt 2 R g é;?
83409/2025(15.10.2025 |72 (5)7 5. saHOO COURT O e Drd. 2 e éé?




(Se
WP (C) - COURT NO. |Order Dtd. 2025- ©
83411/2025(15.10.2025 || |P. K. MISHRA T I 22)
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
83412/2025|15.10.2025 |, 4,57 /54,5 B- BEHERA 1 10-13 BRANCH-8 23)
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT (Se
83413/2025(15.10.2025 |, ool” |C. RANA . Jooso R ANCH- gg;
WP (C) - COURT NO. Order Dtd. 2025- (Se
83414/2025/15.10.2025 |, 0000 /5gy5 K- K. NATH 1 10-14 gg;
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
83415/2025|15.10.2025 | 0500555 P- K. MOHANTY 1 10-14 BRANCH-4 23)
WP (C) - COURT NO. Order Dtd. 2025- (Se
83416/2025(15.10.2025 ), 00", |G. JAYSINGH . Cooss gg;
WP (C) - COURT NO. Order Dtd. 2025- (Se
83417/2025(15.10.2025 ), 0 ", |S.K.BEHERA ] Tooss 22;
WP (C) - COURT NO. Order Dtd. 2025- (Se
83418/2025(15.10.2025 ;g e’ o, |L. D. SAHOO T Sy gg;
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
83420/2025(15.10.2025 |, o |G. N. SETHI c Cooss R ANCHLS SS)
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT (Se
83421/2025(15.10.2025 ). o, |P. K. MISHRA c ooy ERANCH-1 o
CONTC- DR.SUPRIYA COURT NO. |Order Dtd. 9999- (Se
83422/2025115.10.2025 |, 915 /5025 |pasH 1 12-31 No-
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
83428/2025(15.10.2025 ||, o0" R K NAYAK . 000 R ANCHLS gi)
CHIEF
WP (C) - .. |order Dtd. 2025- [WRIT (Se
83429/2025(15.10.2025 |20 =2’ o, D SAMAL JUSTICE'S |/ 200 RANCH-T INao
COURT
CHIEF
83432/202515.10.2025 |CUBE” P K MOHANTY JusTIcE's |OFder Dtd. 2025- (Se
7/2025 10-10 No-
COURT
CHIEF
83433/2025(15.10.2025 |"E () S K SAMIM JUSTICE'g Order Dbtd. 2025 (Se
10091/2025 10-10 No-
COURT
CHIEF
83434/2025(15.10.2025 |LRP(C)~ S. R BARIK JUSTICE's Order Dtd. 2025- 1, s - (Se
308/2023 10-13 No-
COURT
CHIEF
83435/2025(15.10.2025 | RGO~ o o PATTNAIK JUSTICE's (OFder Dtd. 2025, 5 ¢ (Se
176/2019 10-13 No-
COURT
(Se
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©
83436/2025/|15.10.2025 93353/2023 P K HAZARY 5 OLD 11-24 BRANCH-2 gg)
~ [83437/2025[15.10.2025  [RFA- S .MAHARANA COURT NO. [order Dtd. 2025- |FIRST [(Se




| 89/2009 | 2 OLD 10-13 APPEAL  |No-
caesanas is 0 sozs [IAEL RO WA [, , (GO0 . ordes D, 207 &
caesanes o0 aoes [P RORTR KRR cO0D W e . 2025 o
STy T L o e R e
83441/2025|15.10.2025 gg?g?;o25 P K LENKA gogig NO. ?g?ii ptd. 2025- éif
83442/2025|15.10.2025 222335025 P K SWAIN gogig NO. ?g?ii ptd. 2025- éif
83444/2025/15.10.2025 222335025 M R ROUTRAY Sog§§ NO. ?g?iz btd. 2025 |- oNrRMPT éif
83446/2025(15.10.2025 222535025 J D MUDULI gogig NO. ?gfii btd. 2025- éif
83450/2025|15.10.2025 ifg;/2025 G.R.PATRA SgURT NO. ?;fig btd. 2025- éif
83451/2025(15.10.2025 §2?535025 B MOHAPATRA SgURT NO- ?gfig brd. 2025 lgarps %%?
s z02 s 10,2005 PRAEL o [ o . o v s sz
oaisyuas|is.t0.coas WELCLaeuuta sl [eoon vo. orse . 2025
WP (C) - COURT NO. [order Dtd. 9999- (Se
83454/202515.10.2025 | ,-52) o |R C MUDULI N oo 23;
83455/2025|15.10.2025 ?géi;;2025 P CH DAS iOURT NO. ?g?iz btd. 2025- giiECH—Z ég?
S T T T S e
83457/2025(15.10.2025 ?5é§;;2025 MANGUL NAIK iOURT NO. ?g?ig ptd. 2025~ giiECH_l éif
WRIT (Se
catsaanas 150,005 [T owmost ouan | o o . e o 2oz e\
BENCH-2)
83459/202515.10.2025  [F cd” LR el Sy I VO A
83460/202515.10.2025 72 {5)7 i K MORANTA COURT NO. [oxder Drd. 2025 Lo
83462/202515.10.2025 [ORICC ' ISUMANTA DAS COURT NO. Order Drd. 2025- \oe
83469/2025(15.10.2025  |007C |4 K PATRA COURT NO. Order Drd. 2025- \oe
e T o
~ [83474/2025[15.10.2025 [wp (C) - [UMAKANTA COURT NO. |Order Dtd. 2025- [WRIT |(se




] 39249/2023 |CHHOTRAY 1 09-17 BRANCH-1 |No-
31)
| CONTC- COURT NO. Order Dtd. 2025- (Se
83478/2025|15.10.2025 |55 50,5 (D BISWAL C.o. 1 10-14 gi;
H (Se
WP (C) - ARUN KUMAR COURT NO. Order Dtd. 2025- [WRIT ©
83483/2025115.10.2025  13570/2022 |gaTI €-0- 10-14 BRANCH-3 TZ)
N (Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
83485/2025(15.10.2025 | > [B N SARANGI c.o. N Too1n EANCH-3 TZ)
] WP (C) - COURT NO. |Oorder Dtd. 2025- |WRIT (Se
83488/2025(15.10.2025 | -2%" . |TAPAN SWAIN c.o. N oo ERANCH-1 e
] ABLAPI,- COURT NO. |order Dtd. 2025- (Se
83492/2025|15.10.2025  [c 0 . |S.K.BEHERA c.o. N oo N
] ABLAPL- COURT NO. |order Dtd. 2025- (Se
83494/2025(15.10.2025 (21" [M.K.MOHANTY c.o. ] Too13 .
] ABLAPL- COURT NO. |Oorder Dtd. 2025- (Se
83496/2025(15.10.2025 [0 0 |S.BARIK c.o. e 0992 R
] ABLAPIL- COURT NO. |Oorder Dtd. 2025- (Se
83498/2025(15.10.2025 7700 o IN.MALLICK c.o. T oo RS
] ABLAPL- COURT NO. |Oorder Dtd. 2025- (Se
83501/202515.10.2025 (17070 o [M.R. SAHOO c.o. T oo BATL-1 Noo
] ABLAPL- COURT NO. |Oorder Dtd. 2025- (Se
83502/2025(15.10.2025 7700 [B.K.DALAI c.o. o oo Moo
] ABLAPL- COURT NO. |Oorder Dtd. 2025- (Se
83505/2025(15.10.2025 ([ 07" o |M.R.SAHOO c.o. L T0o13 Moo
] ABLAPL- COURT NO. |Oorder Dtd. 2025- (Se
83507/2025|15.10.2025 |70 0 /A K.NAYAK c.o. L Too13 R
] WP (C) - COURT NO. |Oorder Dtd. 2025- (Se
83508/202515.10.2025 ) o2l 0 |T. R. DAS c.o. o Y R
N (Se
ABLAPIL- COURT NO. Order Dtd. 2025-
83509/2025(15.10.2025 (7.0 " o [B.DAS c.o. L Too13 BATL-2 TZ;
| ABLAPL- COURT NO. Order Dtd. 2025- (Se
83511/2025(15.10.2025 70" o G. SAHOO c.o. e 1503 TZ;
| ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83513/2025(15.10.2025 7,07 . |S.BARIK c.o. e oo TZ;
] WP (C) - COURT NO. |Oorder Dtd. 2025- |WRIT (Se
83514/2025|15.10.2025 70000 o [P K MALLICK c.o. T Too1n ERANCH=2  [Ne
] ABLAPI,- COURT NO. |order Dtd. 2025- (Se
83515/2025(15.10.2025 /0" o |M.R.SAHOO c.o. T 0518 RS
] WP (C) - COURT NO. |order Dtd. 2025- |[WRIT (Se
83517/2025(15.10.2025  |[70o0" o [P K MALLICK c.o. o Tooia RRANCH-2 oo
N ABLAPL- COURT NO. |Oorder Dtd. 2025- (Se
0/83518/2025|15.10.2025 9664/2025 [M-R-SAHOO C.o. 17 10-13 No-
B (Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
1 |83522/2025|15.10.2025 |7 o,02 o M B ROUTRAY c.o. T Too1n R ANCH? gz)

2 [83523/2025[15.10.2025 |[ABLAPL-  |A.K.MISHRA C.0.  |[COURT NO.|order Dtd. 2025- | (Se




8216/2025 17 10-13 No-
34)
WP (C) - COURT NO. Order Dtd. 2025- (Se
83525/2025/15.10.2025 |, 5, 5,5 L D SAHU 5 10-14 22;
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83526/2025/15.10.2025 7506/2025 |S-K-BISWAL 5 10-13 gz;
WP (C) - COURT NO. Order Dtd. 9999- (Se
83528/2025(15.10.2025 |, " 0o |S K NAYAK b S 22;
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83529/2025/15.10.2025 [0 50,5 M-R.SAHOO 17 08-04 22;
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
83531/202515.10.2025 |, 2%, 0. |S S MALLICK o ey ERANCH-1 gi)
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83532/202515.10.2025 /200 |J.P.KAR it 0oon 2?;
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT (Se
83534/2025(15.10.2025 S o' o, P N NAYAK it Cooss RANCH-? oo
ABLAPL- COURT NO. |Order Dtd. 2025- (Se
83535/2025(15.10.2025 | oot A.B.MALLICK it Shep oo
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
83536/2025(15.10.2025 |)o ", K PRAIDA o ey ERANCEH-3 gg)
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83538/2025(15.10.2025 [, [A.K.BUDHIA o ooss gg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
83540/2025(15.10.2025 [0 7 MANORANJAN DAS o Cooss gg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
83541/2025(15.10.2025 | coo° " [P.K.BARIK o ot BAIL-1 Tg;
ABLAPL- COURT NO. |order Dtd. 2025- (Se
83543/2025(15.10.2025 [jo>" o |A. K. BEHERA o Cooss BATL-1 oo
ABLAPL- COURT NO. |order Dtd. 2025- (Se
83544/2025(15.10.2025 [J /" |S.SATAPATHY o ot BATL-2 oo
ABLAPL- COURT NO. |order Dtd. 2025- (Se
83546/2025(15.10.2025 [0 |P.K.MOHANTY o Cooss oo
BLAPI,— JADUNATH COURT NO. |order Dtd. 2025- (Se
83547/202515.10.2025 111,56 /5025 PRADHAN 17 10-13 No-
(Se
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©
83549/2025|15.10.2025 |, 5., /5qp5 B K PANDA 17 10-14 BRANCH-5 gg)
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83550/2025/15.10.2025  [Jo0) 5,5 (R.B.MALLICK 17 08-01 22;
(Se

CRLMC- BINDU SAGAR COURT NO. |Order Dtd. 2025-
83552/2025(15.10.2025 |/ o0 oo e Too13 No-

32)




WP (C) -

COURT

NO.

Order

Dtd.

2025-

WRIT

(Se

83553/2025|15.10.2025 28338/2025 SARAT DASH 17 10-14 BRANCH-4 ?3;
(Se

CRLMC- BINDU SAGAR COURT NO. |Order Dtd. 2025-
83554/2025115.10.2025 /154 /2025 |swaIn 17 10-13 If;’)'
ABLAPL- COURT NO. |Order Dtd. 2025- (Se
83555/2025(15.10.2025 9650/2025 P.K.LENKA 17 10-13 T?;
WA- COURT NO. Order Dtd. 2025- (Se
83556/2025/15.10.2025 |, o) 50,, [H K MOHANTA 1 11-19 ?3;
CRLMC- BINDU SAGAR COURT NO. |Order Dtd. 2025- |CRIMINAL |(Se
83557/2025/15.10.2025 4065/2025 |SWAIN 1 10-13 MISC No-
(Se
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
83559/2025|15.10.2025 28634/2025 A K PANDA 1 10-14 BRANCH-7 Tg)
CRLMC- JADUNATH COURT NO. |Order Dtd. 2025- |CRIMINAL |(Se
83560/2025/15.10.2025 4005/2025 |PRADHAN 1 10-13 MISC No-
(Se

ABLAPL- COURT NO. |0Order Dtd. 2025-
83561/2025(15.10.2025 9663/2025 M.PAGAL 1 10-13 BAIL-2 T?;
CONTC- COURT NO. |0rder Dtd. 5000- (Se
83563/2025|15.10.2025 1383/2017 DR PK MISHRA p 01-01 CONTEMPT No—
ABLAPL- COURT NO. |0rder Dtd. 2025- (Se
83564/2025|15.10.2025 9758 /2025 SK.KALIMUDDIN 17 11-12 No—
BLAPL- COURT NO. |0rder Dtd. 2025- (Se
83565/2025(15.10.2025 2052/2025 JP KAR 17 10-13 No—
(Se

BLAPL- COURT NO. |Order Dtd. 2025-
83567/2025|15.10.2025 6303/2025 S SAHOO 17 10-13 BAIL-1 Tg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se
83568/2025|15.10.2025 9770/2025 P.K.JENA 17 10-13 T§;
BLAPL- COURT NO. Order Dtd. 2025- (Se
83569/2025|15.10.2025 6347 /2025 S SAHOO 17 10-13 Tg;
FAO- COURT NO. |Order Dtd. 2025- MISC. (Se
83570/2025|15.10.2025 257/2021 RK DEHURY 17 10-10 APPEAL No—

SEC.
BLAPL- COURT NO. |Order Dtd. 2025- (Se
83571/2025|15.10.2025 6350/2025 S SAHOO 17 10-13 No—
ABLAPL- COURT NO. [Order Dtd. 2025- (Se
83572/2025|15.10.2025  [gooc 5,5 (P-K.JENA 17 10-13 BAIL-1 No-
BLAPL- COURT NO. [Order Dtd. 2025- (Se
83573/2025(15.10.2025 7091/2025 S SAHOO 17 10-13 No—
FAO- COURT NO. |Order Dtd. 2025- MISC. (se
83574/2025/15.10.2025 |, ,q,; |S HUSSAIN 17 10-10 APPEAL No-
SEC.

ABLAPL- COURT NO. |Order Dtd. 2025- (Se
83575/2025|15.10.2025 11569/2025 P.K.MISHRA 17 10-13 No—
BLAPL- COURT NO. |Order Dtd. 2025- (Se
83576/2025/15.10.2025 | ) 50,5 (B MOHAPATRA 17 10-13 No-




(se
ABLAPL- COURT NO. [Order Dtd. 2025-
3 [83577/2025(15.10.2025 [0 oo |S. SRHOO T T0o13 BATL-2 Tg;
FAO- SARAT KU COURT NO. [Order Dtd. 2025- |15 (Se
4183578/2025/15.10.2025 |1 61 /5022 |pRADHAN 17 10-10 et No-
FAO- COURT NO. Order Dtd. 2025- MISC. (Se
5 |83579/2025(15.10.2025 |1 oo, |A MOHANTY T T0-10 APPEAL | °°
SEC.
ABLAPL- COURT NO. |Order Dtd. 2025- (se
6 83580/202515.10.2025 11571 /2025 M-R-ROUTRAY 17 10-13 No-
(Se
ABLAPL- COURT NO. [Order Dtd. 2025-
7/83581/202515.10.2025 |J 00 c |B. TRIPATHY e 10213 BATL-2 T;;
FAO- COURT NO. Order Dtd. 2025- [‘15C: (Se
8 83582/202515.10.2025 |70 oo |M NAIK T 0-10 APPEAL | "
SEC.
CRLMC- JADUNATH COURT NO. [0rder Dtd. 2025- (Se
9 |83583/2025/15.10.2025  1/06,2025 |PRADHAN 17 10-13 No-
ABLAPL- COURT NO. [Order Dtd. 2025- (Se
0 83584/202515.10.2025 [0, " o |P.K.DALAI T 0-13 o
FAO- COURT NO. Order Dtd. 2025- [‘ioc: (Se
1 83585/2025(15.10.2025 |70 o o |A MOHANTY g 10210 APPEAL | °°
SEC.
CRLMC- JADUNATH COURT NO. [order Dtd. 2025- |CRIMINAL |(Se
2 83586/2025/15.10.2025  14410,2025 |pRADHAN 17 10-13 MISC No-
WP (C) - COURT NO. [Order Dtd. 2025- (Se
3 83587/202515.10.2025 |7, 020 o |B. BARIK e 10-13 Mo
FAO- COURT NO. Order Dtd. 2025- [i15C: (Se
4 83588/2025(15.10.2025 |20 o o |J DEHURY o 111 APPEAL | "
SEC.
WP (C) - COURT NO. [Order Dtd. 2025- (Se
5 83589/2025(15.10.2025 |} o2c oo c [B. DAS ) 09-20 o
ABLAPL- COURT NO. [Order Dtd. 2025- (Se
6 83590/2025 |15.10.2025 |17 00 o | KAMILA ) T0o13 Mo
(se
WP (C) - COURT NO. [Order Dtd. 2025- |[WRIT ©
7[83591/202515.10.2025 |1, 70" o [D. K. NAIK ) 10210 ERANCH-S g;)
(Se
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©
8 83592/2025(15.10.2025 | o o0 o [R DAS ) Too1a B RANCH-7 TS)
ABLAPL- COURT NO. Order Dtd. 2025- (Se
9 83593/2025(15.10.2025 [0 o o [M.MOHANTY . T0-13 BATL-2 Tg;
FAO- N. K COURT NO. Order Dtd. 2025- (Se
0183594/2025/15.10.2025 |437/5025 |sATAPATHY 1 10-14 Tg;
ARBA- COURT NO. Order Dtd. 2025- (5¢
1183595/2025115.10.2025 [ 5,4, S. S. BISWAL 1 10-10 Tg;
RVIWPET- COURT NO. [order Dtd. 2025- [CIVIL (Se
2 |83596/2025(15.10.2025 081/201¢ K JENA 1 10-14 REVISION [No-
3(83597/2025(15.10.2025 |[ABLAPL-  |[M.MOHANTY COURT NO. |Order Dtd. 2025- |(Se




111583/2025 | 17 12-08 | No-
WRIT (s
WP (C) - COURT NO. Order Dtd. 2025- [BRANCH
83598/2025/15.10.2025 | 1ooob 00,0 M. NAYAK it 10-13 (DTVISTON T83
BENCH-1)
(Se
ABLAPL- COURT NO. Order Dtd. 2025-
83599/2025/15.10.2025 11643/2025 RR NAYAK 17 10-13 BAIL-2 T;;
WP (C) - MAHENDRA KUMAR COURT NO. Order Dtd. 2025- [WRIT (Se
83600/2025115.10.2025  155459/2025 |san00 17 10-14 BRANCH-1 |No-
WP (C) - COURT NO. Order Dtd. 2025- (Se
83601/2025/15.10.2025  |,2 =0 o oM. DAS 17 10-10 Neo
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT N
83602/2025/15.10.2025 | o005, MR ROUTRAY 17 10-14 BRANCH-5 gi)
(Se
WP (C) - MANOJ KUMAR COURT NO. Order Dtd. 9999- N
83603/2025115.10.2025 |, 4857/2025 |MoHANTY (2) 25 12-31 o
ABLAPL- COURT NO. [0rder Dtd. 2025- (5¢
83604/2025/15.10.2025 |77 000 (o [RR NAYAK pos 10-13 gi;
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Se
83605/2025(15.10.2025 | /o250 oo ¢ [H. K. DAS c 0716 BRANCH-1 INo
ABLAPL- COURT NO. Order Dtd. 2025- (Se
83606/2025/15.10.2025 [T/~ . |[RR NAYAK 17 09-10 Noe
WP (C) - COURT NO. Order Dtd. 2025- (Se
83607/2025/15.10.2025 |1, 05 00,0 [RK BARIK 1 15-10 Noe
WP (C) - COURT NO. Order Dtd. 2025- (Se
83608/2025/15.10.2025 ooy no,g (A MOHANTY . 10-30 Neo
WP (C) - COURT NO. Order Dtd. 2025- (Se
83609/2025/15.10.2025 |, oo 00,0 [K PARIDA c 10-14 Neo
ABLAPL- COURT NO. Order Dtd. 2025- (Se
83610/2025/15.10.2025 70070 o [UK PANDA c 10-13 Neo
WRIT (5
WP (C) - COURT NO. Order Dtd. 2025- [BRANCH N
83611/2025/15.10.2025 |, 20 00 c (A MOHANTY e 1124 (DTVISTON Ti9
BENCH-3)
ABLAPL- COURT NO. Order Dtd. 2025- ~ (Se
83612/2025/15.10.2025 |71/ "0 o o [B.RANA 17 116 BAIL-1 | °7
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT N
83613/2025/15.10.2025 | ,ooc0 o0 ¢ [B DAS 1 15-11 BRANCH-2 Sg)
WP (C) - COURT NO. Order Dtd. 2025- (5¢
83614/2025/15.10.2025 | o7 00,0 [B. BEHERA o1 09-20 Sg;
WP (C) - COURT NO. [Order Dtd. 2025- (5¢
83615/2025/15.10.2025 |, o0 o0, c S ANAYAK o1 10-14 Zg;
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT N
83616/2025|15.10.2025 |, 535 5,5 b D PANDA 21 10-14 BRANCH-6 gg)
ABLAPL- COURT NO. [Order Dtd. 2025- (Se
83618/2025|15.10.2025 [, ohc'hgyg J-P-KAR 01 10-13 BAIL-1 No-




WP (C) - COURT NO. |Order Dtd. 2025- WRIT (Se

83619/2025/15.10.2025 |, 0/5 54,5 |G D MALLICK 21 10-14 BRANCH-7 [INo-

ABLAPL- COURT NO. |[Order Dtd. 2025- (se

83620/2025(15.10.2025 11612/2025 R.K.BARIK o1 10-13 BAIL-1 No—

WRIT (Se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH -

83621/2025(15.10.2025 27891/2025 N MALLICK o1 10-14 (DIVISION ng
BENCH-1)

WRIT (Se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH -

83622/2025/15.10.2025 96703/2025 F B SENAPATI 21 10-14 (DIVISION Til
BENCH-2)

ABLAPL- COURT NO. [0rder Dtd. 2025- (5¢

83623/2025|15.10.2025 [, 00,0 5 R-K.BARIK 21 10-13 Tii

(Se

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT -

83624/202515.10.2025 | ,oo /), 000 [HK BHOL o1 10-14 BRANCH-8 1;8)

(Se

WP (C) - COURT NO. |Order Dtd. 2025- WRIT -

83625/202515.10.2025 |, oo 5,5 N K ROUT 21 10-14 BRANCH-1 28)

ABLAPL- COURT NO. [0rder Dtd. 2025- (5e

83626/2025/15.10.2025 [0, 0,5 [N.K.ROUT 21 10-13 28;

(Se

WP (C) - COURT NO. |Order Dtd. 2025- WRIT -

83627/202515.10.2025 |00, 000 [HK BHOL o1 10-14 BRANCH-4 122)

(Se

WP (C) - COURT NO. |Order Dtd. 2025- WRIT -

83628/202515.10.2025 |, 550 /555 [TAPAN SWAIN 51 10-14 BRANCH-1 28)

ABLAPL- COURT NO. |Order Dtd. 2025- (5¢

83629/2025(15.10.2025 11628/2025 B.DAS 17 12-02 28;

(Se

WP (C) - COURT NO. |Order Dtd. 2025- WRIT -

83630/202515.10.2025 |, e 000 R C MUDULT 17 10-14 BRANCH-S 1;2)

WRIT (Se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH -

83631/2025(15.10.2025 16581/2025 A SUNDARAY 17 10-14 (DIVISION ?il
BENCH-2)

WRIT (Se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH -

83632/2025(15.10.2025 26714/2025 P K DAS 17 10-14 (DIVISION ?22
BENCH-3)

WP (C) - COURT NO. |Order Dtd. 2025- WRIT (Se

83633/2025|15.10.2025 |o 20 oo DK DAS 23 11-21 BRANCH-2 |Noe

CONTC- COURT NO. [Order Dtd. 2025- (se

83634/2025/15.10.2025 | 055 50,3 (PC DAS 3 OLD 12-05 CONTEMPT |~ ~

(sSe

ABLAPL- COURT NO. |Order Dtd. 2025-

83635/2025|15.10.2025 [, o555y |J-BEHERA 3 OLD 10-13 BAIL-1 TZ;

CMP- COURT NO. Order Dtd. 2025- (5¢

83636/2025/15.10.2025 1540/2025 |S-BARIK 23 12-16 No-

14)




ABLAPL-

PRAFULLA

COURT

NO.

Order Dtd. 2025-

(Se

83637/2025115.10.2025 14000 /2025 CHANDRA DAS 23 10-13 TZ;
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
83638/2025|15.10.2025 |, 00 55 L ACHARI 23 10-14 BRANCH-7 TS)
cMP- COURT NO. |Order Dtd. 2025- (Se
83639/2025(15.10.2025 |~ .. M.R.BARIK o e Tg;
CRLMC- COURT NO. Order Dtd. 2025- (Se
83640/2025/15.10.2025 |/ =00 55, [R-K.MOHAPATRA 15 12-29 ?8;
CRLMC- COURT NO. |Order Dtd. 9999- (Se
83641/2025/15.10.2025 |y 50,5 |S-K.DASH 5 OLD 12-31 Tg;
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83642/2025(15.10.2025 [0, o |BK KUND 5 oLD Cooss TS;
CRLMC- COURT NO. Order Dtd. 9999- (Se
83643/2025(15.10.2025 |77 o |G.SAHOO > onb oo Tg;
CRLMC- COURT NO. Order Dtd. 2025- (Se
83644/2025(15.10.2025 |7/ 0"" . R.K.SARANGI 5 oLD Cooss TS;
CRLMC- COURT NO. Order Dtd. 2025- (Se
83645/2025(15.10.2025 |,/ © . [R.K.SARANGI 5 oLp Cooss TS;
CRLMC- COURT NO. Order Dtd. 9999- (Se
83646/2025(15.10.2025 |7 "7 |S.SAHOO > onD oo TS;
CRLMC- COURT NO. Order Dtd. 2025- (Se
83647/2025(15.10.2025 |J00 0 M.K.MOHANTY > oLD 0550 TS;
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83648/2025(15.10.2025 |1 f, 0" |S PANDA o Cooss BAIL-2 Tg;
(Se

ABLAPL-  |[BIBHUTT RANJAN COURT NO. Order Dtd. 2025-
83649/2025(15.10.2025 (g oo oy o Cooss BATL-1 TZ;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
83650/2025(15.10.2025 [ /50" o |B DAS o ot TZ;
(Se

ABLAPL-  |RABI NARAYAN COURT NO. Order Dtd. 2025-
83651/2025115.10.2025 1 )559,2025 [BEHERA 17 10-13 TZ;
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT (Se
83652/2025(15.10.2025 7681/2024 |F CH DAS 17 10-13 BRANCH-2 |No-
BLAPT,— HIMANSHU KUMR COURT NO. |Order Dtd. 2025- (Se
83655/202515.10.2025 11355 5055 |BROL 17 10-10 No-
WP (C) - COURT NO. |Judgement Dtd. WRIT (Se
83657/2025115.10.2025 15,41 6/2023 [P+ NAYRK 17 2025-09-24 BRANCH-2 |No-
WP (C) - COURT NO. |Judgement Dtd. WRIT (Se
83658/2025115.10.2025 13441 9/5023 [P-NAYAK 17 2025-09-24 BRANCH-2 |No-




BLAPL- COURT NO. [Order Dtd. 2025- (Se
83659/2025(15.10.2025 10344/2025 R+ K. SARANGI 17 10-13 No-
ABLAPL- COURT NO. [Order Dtd. 2025- (Se
83660/2025|15.10.2025 11645/2025 D. D. NAIK 17 12-08 BATIL-1 No—
(Se

ABLAPIL- COURT NO. Order Dtd. 2025-
83661/2025(15.10.2025 [V 00 _|P. K. BEHERA e Too13 BATL-1 Tg;
ABLAPI,- COURT NO. |order Dtd. 2025- (Se
83662/2025/15.10.2025 [ o, 555 D. D. NAIK 17 10-13 BAIL-1 No-
(Se

ABLAPIL- AMLAN SHAKTT COURT NO. Order Dtd. 2025-
83663/2025|15.10.2025 11594/2025 PAUL 17 10-13 BAIL-2 I]\_]Cé)_
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83664/2025/15.10.2025  [" 0550555 M. R. BARIK 17 10-13 ?Z;
ABLAPIL- COURT NO. |order Dtd. 2025- (Se
83665/202515.10.2025 |70 |SUVENDU BARIK e ool BATIL-1 Nes
ABLAPI,- COURT NO. |order Dtd. 2025- (Se
83666/202515.10.2025 [0 |SARAT DASH o Too13 R
ABLAPL- COURT NO. [Order Dtd. 2025- (Se
83667/202515.10.2025 [0 0 |P. K. BARIK o Too13 BATL-1 Nes
ABLAPL- COURT NO. [Order Dtd. 2025- (Se
83668/202515.10.2025 (|70 0 JH. K. PATRA o o3 Noo
ABLAPIL- RASHMIPRAVA COURT NO. |order Dtd. 2025- (Se
83669/2025/15.10.2025 11015 5025 pas 17 12-02 No-
ABLAPIL- JADUNATH COURT NO. |order Dtd. 2025- (Se
83670/2025/15.10.2025 |11 ¢05 5025 [pRADHAN 17 12-03 BAIL-1 No-
(Se

BLAPL- COURT NO. Order Dtd. 2025-
83671/2025|15.10.2025 4643/2025 B DAS 17 10-14 BAIL-2 I]\_Ti)—
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83672/202515.10.2025 [[/200 " |SARAT DASH e Cooss Ti;
(Se

ABLAPIL- JADUNATH COURT NO. Order Dtd. 2025-
83673/2025/15.10.2025 11159575025 | PRADHAN 17 10-13 Ti;
(Se

ABLAPIL- BINDU SAGAR COURT NO. Order Dtd. 2025-
83674/2025/15.10.2025 |1 5895025 [swaTN 17 10-13 Ti;
BLAPL- COURT NO. Order Dtd. 2025- (Se
83675/202515.10.2025 |/ o0 © |BP TANGA e ey BATIL-1 Tg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se
83676/2025|15.10.2025 9601/2025 R. K. SARANGI 17 08-19 I]\_Tg)—
ABLAPI,- COURT NO. Order Dtd. 2025- (Se
83678/2025|15.10.2025 5421/2025 P. K. BARIK 17 10-13 I:\LTE)—
ABLAPI,- COURT NO. |order Dtd. 2025- (Se
83679/2025(15.10.2025 |70 (P K. BARIK s e BATL-1 | €
FAO- COURT NO. [Order Dtd. 2025- (Se
83680/2025|15.10.2025 421/2025 NIRANJAN ROUT 17 10-13 No-




WP (C) -

COURT

NO.

Order

Dtd.

2025-

WRIT

(Se

83681/2025(15.10.2025 29211/2023 B K SWAIN 17 10-10 BRANCH-3 Ti;
FAO- COURT NO. Order Dtd. 2025- (Se
83682/2025|15.10.2025 |, 54,5 |[NIRANJAN ROUT 17 10-13 Ti;
CONTC- COURT NO. |Order Dtd. 2025- (Se
83683/2025(15.10.2025 4137/2025 K SAHOO 17 10-14 Ti;
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
83684/2025/15.10.2025 [\ c00'hg,5 M. R. DAS 17 10-13 Ti;
WP (C) - COURT NO. |0rder Dtd. 2025- |WRIT (Se
83685/2025/15.10.2025 |, 2¢ o, [P K MISHRA 17 10-14 BRANCH-2 |Noe
ABLAPL- COURT NO. |Order Dtd. 2025- (Se
83686/2025/15.10.2025 700 ) oo |SARAT DASH 17 10-13 Ne-
(Se
WP (C) - COURT NO. |0rder Dtd. 5000- |WRIT -
83687/2025/15.10.2025 || /00, M B ROUTRAY 17 01-01 BRANCH-3 Ti)
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Se
83707/2025/15.10.2025 28548/2025 S DAS 17 10-14 BRANCH-7 |No-
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Se
83710/2025|15.10.2025 |, oo 0oc (A K SWAIN 17 10-14 BRANCH-2  INo
CRLA- COURT NO. [Order Dtd. 2025- (Se
83711/2025(15.10.2025 983/2025 A MOHANTY 17 10-14 No—
(Se
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
83712/2025(15.10.2025 1255/2024 S CH DAS 17 10-14 BRANCH-3 Ti)
(Se
WP (C) - COURT NO. |0Order Dtd. 2025- |WRIT N
83713/2025|15.10.2025 |, o 0 1o |S K BEHERA 5 oLD 12-01 BRANCH-8 ﬁg)
BLAPL- COURT NO. Order Dtd. 2025- (Se
83718/2025(15.10.2025 4769/2025 R BISWAL 9 OLD 10-14 22;
BLAPL- COURT NO. Order Dtd. 2025- (Se
83720/20251(15.10.2025 4504/2025 P BEHERA 9 OLD 10-14 ?g;
BLAPL- COURT NO. [Order Dtd. 2025- (Se
83721/2025(15.10.2025 4164/2025 BP TANGA 5 OLD 10-14 BAIL-1 No—
BLAPL- COURT NO. [Order Dtd. 2025- (Se
83723/2025(15.10.2025 4557/2025 PK BARIK 9 OLD 10-14 No-—
BLAPL- COURT NO. [Order Dtd. 2025- (Se
83724/2025/15.10.2025 |5 0 /50,5 [B DAS 9 OLD 10-14 BAIL-1 No-
BLAPL- COURT NO. [Order Dtd. 2025- (Se
83727/2025|15.10.2025 3945/2025 JP KAR 5 OLD 10-14 No-
BLAPL- COURT NO. [Order Dtd. 2025- (Se
83728/2025|15.10.2025 |/’ 5,5 |JP KAR 5 OLD 10-14 No-
BLAPL- COURT NO. [Order Dtd. 2025- (Se
83729/2025(15.10.2025 4347/2025 SP SAMANTA 9 OLD 10-14 No-
(Se

CRLMP- COURT NO. |Order Dtd. 2025- |WRIT
83738/2025/15.10.2025 | 5o 54,5 R. K. MISHRA 3 10-13 BRANCH-8 |NO=

41)




83740/2025(15.10.2025 | ["U0E N sAHOO COURT NO. (Order Dtd. 2025~ |CRIMINAL | (Se
83743/202515.10.2025 |72 s pasH SOURT NO. Drder Drd. 20257 lparp-1 |15
83744/202515.10.2025 |Tg-0 . P R. SWAIN SOURT NO. [Ovder Dtd. 2025 (se
83746/2025(15.10.2025 §§5;2O25 ﬁéﬂiéATRA gOURT NO. ?gﬁg; ptd. 2025- éi?
83747/202515.10.2025 " 5)° o . Bag COURT NO.jOrder Dtd. 2025- (5
83748/202515.10.2025 1227 lu. P. BAG COURT NO. fovder Dtd. 2025- (5e
83750/2025|15.10.2025 25522;2023 A M DAS SOURT NO. Order Drd. 2025 R s ég?
83752/2025|15.10.2025 ?géii;2023 A M DAS gOURT NO- ?g?iz ptd. 2025- giiECH_3 ég?
83753/2025|15.10.2025 f§£§;;2023 P K PARIDA gOURT NO. ?gﬁiz Dtd. 2025~ gii;CH_l éif
83755/202515.10.2025 7 \=)° 6 savsTNGH CQURT NO. order btd. 2025- (se
83756/2025 15.10.2025 ?22?55;5 PK MOHANTY SO e ?gfig btd. 2025- éif
83757/2025|15.10.2025 25532;2023 A M DAS S O e Drd. 2 e 3 ég?
83758/2025(15.10.2025 ??2‘253;025 SN MISHRA (l:SURT NO. ?g?ig btd. 2025~ lpp1p-» I\(Ii‘f
83765/2025|15.10.2025 g§§?£025 C.SAHU gSURT NO. ?gfiz Dtd. 2025- éif
83766/202515.10.2025 §§§252025 B.K.DAS SSURT NO. ?gf?g ptd. 2025- éif
83767/2025|15.10.2025 552255025 N.K.ROUT fSURT NO. ?g?ig Dtd. 2025- éif
83768/2025/15.10.2025 552255025 B COURT NO. order Dd. 2025- {se
83769/2025|15.10.2025 522255025 C.R.KAR iSURT NO. ?g?ig Dtd. 2025- éif
83770/2025|15.10.2025 i?i?55025 R.K.SARANGI COURT NO- ?gﬁig btd. 2025- éif
TR e e com o e o 2o | [
sl 0 s GO s o s o | [
sy anes s o 2o (800 et com o e e, as | [
83774/2025/15.10.2025 g???gaZS D.K.SAHU COURT NO. forder Dtd. 2025- (se
83776/2025/15.10.2025 i?g¥§525 P.K.LENKA SOURT MO ?i?ig ptd. 2025- éif




83777/2025(15.10.2025 | ¢2” _ |P.K.BEHERA c.o. [JOURT NO.[Order Drd. 9999- (s
83778/202515.10.2025 | 8T |3, p.KAR c.o. [JOURT NO.[Ovder Drd. 2025 (s
83779/2025|15.10.2025 ggéig;zoz5 M. R. ROUTRAY .0,  [JOURT NO-(Ofder btd. 2025= [RIT (S
83780/2025(15.10.2025 | \DeRlT  lee momawTy c.o. [JOURT NO.[Ovder Drd. 2025 (se
83781/2025(15.10.2025 22{2235025 N.K.SATAPATHY [C.O. SOURT NO- i’g‘fi ptd. 2025- I\(ksf
83782/2025(15.10.2025 215%35025 N.K.SATAPATHY [C.O. gogig NO. Cl)g‘f?lf Dtd. 9999~ ﬁ?él\c’lINAL I\(ksf
83783/2025(15.10.2025 |77 |LC BEHERA c.o. [SOURT NO.[Ovder Dtd. 20257 lparr-o %;?
83784/2025|15.10.2025 222232025 L. SAHOO Cc.o. gogig NO. ?g?ig btd. 2025- ;?ggINAL éif
83785/202515.10.2025  (TUUCR k. RaNA c.o.  [SOURT NO.[Order Dtd. 5999- [CRIMINAL |(Se
83786/2025|15.10.2025 Z§2T32025 J . SAHOO c.o. [JOUXT NO.[Onder Drd. 20257 (s
83787/202515.10.2025 2???3;025 A c.o. gogig NO. ?g?iz btd. 2025- éif
83788/202515.10.2025 253255025 S.PANDA c.o.  [;0ons NO- ordex Drd. 2025- (5e
83791/2025/15.10.2025 Z§2T55025 S.K.SUNDARA  [C.O. SOEEE NO. ?gfiz Dtd. 2025- ﬁ?égINAL éif
83792/2025|15.10.2025 02\”;9(31;2025 S. K. SUNDARA C.O. Sogig NO. ?g?ig Dtd. 2025- Iéif
83793/2025|15.10.2025 §$g¥35025 R.K.MALLICK  |C.O. gogig NO. ggﬁgg btd. 2025- éif
83794/2025|15.10.2025 253235025 R.K.MALLICK  |C.O. gogig NO. ggﬁgg btd. 2025- éif
83795/2025|15.10.2025 Z§2232025 R.K.MALLICK  |C.O. gogig NO. ?g?iz btd. 2025- ;?;gINAL éif
83796/2025|15.10.2025 §§5;2025 P. PRADHAN c.o. Sogig NO. ?g?ig btd. 2025- éif
83374/202515.10.2025 §§223;025 A S RANIEN loENERAL Entire Brief R TTAL | (5e
83375/2025|15.10.2025 ?iigg;2024 igﬁiiAizéH GENERAL ?gfig btd. 2025- éif
83376/202515.10.2025 §235023 ;SﬁiiAizﬁH GENERAL Entire Brief e éif
83382/2025(15.10.2025  [gocn o0 |08 P08 GENERAL Jrder bed. 20257 (s
83389/202515.10.2025 ?@66/2022 ey KRUSHEA lopNmRarL Jrder bed. 2025- R M
1[83393/2025(15.10.2025  |cONTC- (GOPAL KRUSHNA |GENERAL Order Dtd. 2025- [(Se




14279/2025 |NANDA 10-14 No-

CONTC- GOPAL KRUSHNA Order Dtd. 2025- (Se

83398/2025|15.10.2025 | /o 0 5055 NaNDA GENERAL 10-14 CONTEMPT |~ ~
CONTC- GOPAL KRUSHNA Order Dtd. 2025- (Se

83401/2025(15.10.2025 4277/2025 |NANDA GENERAL 10-14 No-
RVWPET- Order Dtd. 2025- (se

83404/202515.10.2025 | . |KABITA PATRA |GENERAL 10-14 No—
(Se

WP (C) - DR. JITENDRA Order Dtd. 2025- |WRIT -

83407/202515.10.2025  115968/2004 [KUMAR LENKA  |CONDRAL 10-14 BRANCH-6 22)
ABLAPL- KULDEEP Order Dtd. 2025- (5¢

83410/2025(15.10.2025 8439/2025 MOHANTY GENERAL 10-14 BAIL-2 TS;
WA- MANOJ KUMAR Order Dtd. 2024- WRIT (Se

83419/202515.10.2025 11534/2024 |rana GENERAL 11-05 APPEAL No-
WA- MANOJ KUMAR Order Dtd. 2024- WRIT (Se

83423/202515.10.2025 | '0) 0o 0oa o GENERAL 05-07 ADPEAL No-
WA- MANOJ KUMAR Order Dtd. 2024- WRIT (Se

83424/2025/15.10.2025  |[oo0 5055 rana GENERAL 03-05 APPEAL No—
MATA- Order Dtd. 2025- |FIRST (Se

83425/2025/15.10.2025 | ..", 5 |BIDYADHAR SAHU GENERAL 10-14 APPEAL No—
CRLMC- Order Dtd. 2025- (Se

83426/202515.10.2025 | 0, |AMARESH KALASH GENERAL 10-14 No-
ABLAPL- Order Dtd. 2025- (Se

83427/202515.10.2025 [/ oo |PREETAM MISHRA GENERAL 10-14 No-
ABLAPL- SURESH CHANDRA Order Dtd. 2025- (Se

83489/202515.10.2025 [0 0,75 055 |pRADHAN GENERAL 10-13 BAIL-1 No—
CRLMC- SURESH CHANDRA Order Dtd. 2025- (Se

83497/202515.10.2025 |70/ o [Dpanman GENERAL 10-13 No-
WP (C) - LAXMIKANTA WRIT (5e

83506/2025(15.10.2025 36077/2021 |TRIPATHY GENERAL Entire Brief BRANCH-4 23;
(Se

WP (C) - MANOJ KUMAR Order Dtd. 2022- [WRIT -

83510/202515.10.2025 |0 o00 0001 [aana GENERAL 12-12 BRANCH-_7 SZ)
WPC (OAS) - |SATYA NARAYAN . (Se

83520/2025(15.10.2025 1/2019 SWATIN GENERAL Entire Document |OA Branch No-
(Se

WP (C) - ADWAITA PRASAD Order Dtd. 2025- |WRIT -

83566/2025(15.10.2025 2439/2022 |SAHOO GENERAL 10-15 BRANCH-5 gi)
WP (C) - MANOJ KUMAR Order Dtd. 2023- WRIT (Se

83617/202515.10.2025 25468/2023 RANA GENERAL 10-19 BRANCH-1 |No-
BLAPL- UMA SHANKAR Order Dtd. 2025- (Se

83654/2025(15.10.2025 10375/2025 PATEL GENERAL 10-15 No-
FAO- MANOJ KUMAR Order Dtd. 2025- |L15<: (Se

83696/2025/15.10.2025 |, 00 5015 rana GENERAL 04-16 2ggEAL No-
FAO- MANOJ KUMAR Order Dtd. 2025- | i1oc: (se

83699/2025(15.10.2025 379/2018 | RANA GENERAL 04-21 2E£EAL No—
FAO- ANIRUDDHA Order Dtd. 2025- [MISC. (Se

83702/2025(15.10.2025 349/2019 |SETHT GENERAL 04-25 APPEAL No-




SEC.

MISC.
FAO- MANOJ KUMAR Order Dtd. 2025- (se
4 83704/2025/15.10.2025 |0 5006 |ana GENERAL 04-25 APPEAL No—
SEC.
FAO- ANTRUDDHA Order Dtd. 2025- |15°- (Se
5183708/2025115.10.2025  [o00 5050 |SETHT GENERAL 04-25 ?ggEAL No-
FAO- ANIRUDDHA Order Dtd. 2025- | 1o<: (se
6 183714/2025|15.10.2025 |5 »019  |sprar GENERAL 0501 éngAL No—
FAO- ANIRUDDHA Order Dtd. 2025- |M15C: (se
7|83715/2025/15.10.2025 "0 5000 |sprat GENERAL 04-17 APPEAL No—
SEC.
FAO- ANTRUDDHA Order Dtd. 2025- |15°- (Se
8 /83719/2025|15.10.2025 336/2020 |SETHT GENERAL 04-17 2E£EAL No-
FAO- ANIRUDDHA Order Dtd. 2025- | 15C: (se
9 183726/2025|15.10.2025 |00 »016  |sprar GENERAL 04-25 éggEAL No—
FAO- ANIRUDDHA Order Dtd. 2025- |L15C: (se
0 83732/2025|15.10.2025 | 0s0 h019  |sgrar GENERAL 04-21 2§§EAL No—
FAO- ANIRUDDHA Order Dtd. 2025- |15 (Se
1183736/2025|15.10.2025 |00 015 |sgrar GENERAL 04-25 2E§EAL No—
FAO- MANOJ KUMAR Order Dtd. 2025- |M15C: (se
2 83737/2025|15.10.2025 |07 10 RANA GENERAL 04-21 APPEAL No—
SEC.
FAO- ANIRUDDHA Order Dtd. 2025- |15C: (se
3 /83739/2025|15.10.2025 |00 5015 |sprar GENERAL 04-24 gggEAL No—
FAO- MANOJ KUMAR Order Dtd. 2025- |15 (Se
4 83741/2025/15.10.2025 |00 5016 |Rana GENERAL 04-17 2EgEAL No—
FAO- ANIRUDDHA Order Dtd. 2025- |n15<: (se
5/83742/2025|15.10.2025 |20 016 |sprar GENERAL 04-15 éggEAL No—
FAO- ANIRUDDHA Order Dtd. 2025- 115 (Se
6183745/2025|15.10.2025 | S0 015 |sprar GENERAL 05-02 gggEAL No—
FAO- ANIRUDDHA Order Dtd. 2025- |15 (Se
7/83749/2025|15.10.2025 1 Jo0 5000 |sprar GENERAL 04-17 2EgEAL No—
FAO- ANTRUDDHA Order Dtd. 2025- | T5°- (Se
8 183751/202515.10.2025 |59, /5019  |SETHT GENERAL 04-17 2E£EAL No-
FAO- ANTRUDDHA Order Dtd. 2025- | i1oc: (se
9 183754/202515.10.2025  |g07, 014 SETHT GENERAL 04-17 2E£EAL No—
FAO- ANTRUDDHA Order Dtd. 2025- | 15C- (se
0 83759/2025115.10.2025 |53, 5017 |sgTHT GENERAL 04-17 2ggEAL No-
1[83760/2025(15.10.2025  [FAO- ANIRUDDHA GENERAL Order Dtd. 2025- |[MISC. [(Se




324/2017 |SETHT 04-17 APPEAL No-
SEC.
FAO- ANTRUDDHA Order Dtd. 2025- [1SC: (Se
2 83761/2025115.10.2025 [, 7, SETHT GENERAL 0515 APPEAL No-
SEC.
FAO- ANTRUDDHA Order Dtd. 2025- [MLSC: (Se
383762/2025(15.10.2025 337/2019 |SETHT GENERAL 05-15 2E£EAL No-
FAO- ANTRUDDHA Order Dtd. 2025- [11SC: (Se
4 183763/2025|15.10.2025 421/2019 SETHT GENERAL 05-15 APPEAL No—
SEC.
ABLAPIL- KHUSBU Order Dtd. 2025- (Se
5183764/2025|15.10.2025 11553/2025 PANTGRAHT GENERAL 10-13 No-
RPFAM- TANMAYA KUMAR Order Dtd. 2025- (Se
6 (83775/2025|15.10.2025 65/2025 MOHANTY GENERAL 10-15 No-
CRLMC- Order Dtd. 2025- |CRIMINAL |(Se
7 [83430/202515.10.2025 |70 |T R DAS GENERAL Dot s Nes
CRLMC- Order Dtd. 2025- |CRIMINAL |(Se
8 183431/202515.10.2025 |00 . |T R DAS GENERAL Too13 mrse .
RVWPET- CIVIL (Se
9 183443/202515.10.2025 )10 ° |A SARANGI GENERAL FEVISION oo
WP (C) - WRIT (Se
0 |83445/202515.10.2025 |1 7", [K K SAHOO GENERAL R ANCH-8 gg;
(Se
BLAPL- MANOJ KUMAR Order Dtd. 2025-
1 (83447/202515.10.2025 |00 0 oo | GENERAL Ny BATL-2 T?;
(Se
CRLMC- MANOJ KUMAR Order Dtd. 2025-
2 83448/202515.10.2025  [7000 | GENERAL ey TS;
(Se
ABLAPIL- DURGADATTA Order Dtd. 2025-
3183449/2025|15.10.2025 11498/2025 MOHAPATRA GENERAL 12-05 I]\_T(7))—
CRLMP- WRIT (Se
4 183461/2025|15.10.2025 40/2019 P K SWAIN GENERAL BRANCH-5 I;T;)—
CRLMP- WRIT (Se
5 83463/202515.10.2025 |70 C o [P K SWAIN GENERAL R ANCHT Sg;
CRLMP- WRIT (Se
6 183464/2025|15.10.2025 1183/2019 P K SWAIN GENERAL BRANCH-7 I:llg)—
oJc- WRIT (Se
7 183465/2025|15.10.2025 2198/2000 P K SWAIN GENERAL BRANCH=3 I:\LTZ)—
WP (C) - WRIT (Se
8 83466/2025/15.10.2025 o, o 54, K SAHOO GENERAL BRANCH-3 Ti;
WRIT
WP (C) - BRANCH (Se
9 183467/2025|15.10.2025 20117/2022 R SAHOO GENERAL (DIVISION Ti;
BENCH-2)
0 [83468/2025[15.10.2025  |wa- P K PANDA GENERAL WRIT [(Se




1412/2021 APPEAL  |No-
MATA- FIRST (Se
83470/202515.10.2025 |g)°o ., B P PATRA GENERAL esie S Nl
BLAPL- Order Dtd. 2025- (Se
83472/202515.10.2025 |/ '>= " |B.N.MOHAPATRA |GENERAL PR BATL-1 | °°
CRLA- CRIMINAL |(Se
83473/2025/15.10.2025 o170 loHCLSC GENERAL ropEat e
BLAPL- Order Dtd. 2025- (Se
83475/2025(15.10.2025 |00/ |B.N.MOHAPATRA |GENERAL et oof
JCRLA- CRIMINAL |(Se
83476/202515.10.2025 |37 OHCLSC GENERAL opEaL e
JCRLA- CRIMINAL |(Se
83477/2025/15.10.2025 85,2010 OHCLSC GENERAL APPEAL No-
WA- WRIT (Se
83479/2025(15.10.2025 ;17 ... P K PANDA GENERAL opEAL e
83480/2025|15.10.2025 |WE(C)~ M.R.SAHOO GENERAL PetitionAnnexure (Se
32868/2024 ’ No-
CRLA- CRIMINAL |(Se
83481/2025(15.10.2025 | 0 o M BASU GENERAL peisvedll Ny
WP (C) - WRIT (Se
83482/2025(15.10.2025 |0 '=)- N K ROUT GENERAL AOSI g
CRLMC- CRIMINAL |(Se
83484/2025(15.10.2025 | SS00 o [P C DAS GENERAL e o
MTSC.
83486/2025|15.10.2025 [ 20~ PC DAS GENERAL APPEAL (Se
10/2023 No-
SEC.
MISC.
83487/2025|15.10.2025 [L20~ S DAS GENERAL APPEAL (Se
620/2011 No-
SEC.
WP (C) - WRIT (Se
83490/2025(15.10.2025 | '“c0” o |D K PANDA GENERAL RANCH1 28;
WP (C) - WRIT (Se
83491/2025(15.10.2025 | )7 B S SWAIN GENERAL EANCHLS gg;
oJc- (Se
83493/202515.10.2025 [05-0 L oo [P JENA GENERAL No-
32)
(Se
83495/2025(15.10.2025 |GA-52/1983 |A K BARIK GENERAL No-
32)
oJc- (Se
83499/2025(15.10.2025 |50 o c BEHERA GENERAL No-
32)
_ (Se
83500/2025(15.10.2025 |CONTC C BEHERA GENERAL No-
570/2009
32)
WP (C) - WRIT (Se
83503/2025(15.10.2025 | /co)” o N MALLICK GENERAL R TZ;
WP (C) - (Se
83504/2025(15.10.2025 | -0-0" o |P K MOHANTY  |GENERAL oos




114)

WP (C) - (Se
83512/2025(15.10.2025 |/ ove" o, [D SAMAL GENERAL No-
14)
WP (C) - WRIT (Se
83516/2025(15.10.2025 | ;oorc” 1, [P K PARIDA GENERAL R ANCH-3 T;;
AHO- (Se
83519/2025(15.10.2025 M R BARIK GENERAL No-
23/1993
12)
' WP (C) - WRIT (Se
83521/2025(15.10.2025 ;o o0 )0 M K PRADHAN GENERAL ERANCH-1 |Nee
' oJc- (Se
83524/202515.10.2025 |0 oo |S SWAIN GENERAL oo
WP (C) - WRIT (Se
83527/202515.10.2025 |J 7)o o |S MOHARANA GENERAL R ANCH- 22;
RSA- SECOND (Se
83530/2025(15.10.2025 |07, . P NAYAK GENERAL PO i
CRLMP- WRIT (Se
83533/202515.10.2025 |20, A K JATI GENERAL R ANCH-4 TS;
WP (C) - (Se
83537/2025(15.10.2025 M K PRADHAN GENERAL No-
519/2013
17)
WP (C) - WRIT (Se
83539/202515.10.2025 |2 ~)° . - [P S DAS GENERAL R ANCH-8 S;;
WP (C) - WRIT (Se
83542/202515.10.2025 |)- o007 N ROUT GENERAL R ANCH-3 Tg;
' RSA- SECOND (Se
83545/202515.10.2025 o0, 00 [N SWAIN GENERAL oormAL  INeo
MISC.
83548/2025(15.10.2025 | ACA~ P K MISHRA GENERAL appEaL | (°©
1006/2023 No-
SEC.
FAO- MISC. (Se
83551/2025(15.10.2025 A K PANDA GENERAL APPEAL
89/2019 No-
SEC.
WRIT
WP (C) - BRANCH (Se
83558/202515.10.2025 |2, 020”0 |A K PANDA GENERAL (DIVISION Ti;
BENCH-2)
WP (C) - WRIT (Se
83562/202515.10.2025 |Z2,0°, 0 |S MOHARANA GENERAL R ANCH-3 TZ;
CONTC- (Se
83653/2025(15.10.2025 A K NAYAKA GENERAL No-
3416/2025 L)
' RSA- Order Dtd. 2025- |SECOND (Se
83656/202515.10.2025 |20, . |S K ROUTRAY GENERAL ot PO i
' BLAPL- Order Dtd. 2025- (Se
83677/202515.10.2025 |22 |PK MISHRA GENERAL ey Nes




WP (C) -

WRIT

(Se

83688/2025|15.10.2025 25669/2025 T K BARIK GENERAL BRANCH-1 28;
(Se
83689/2025(15.10.2025 |"E(©)~ S PRUSTY GENERAL No-
- . 16110/2025
30)
' WP (C) - WRIT (Se
83690/2025/15.10.2025 24591 ,/2025 & F ROUT GENERAL BRANCH-2 |No-
WP (C) - WRIT (Se
83691/2025|15.10.2025 24587/2025 R P ROUT GENERAL BRANCH-5 1218)—
WP (C) - WRIT (Se
83692/2025/15.10.2025 24613/2025 & F ROUT GENERAL BRANCH-3 gg;
WRIT
WP (C) - BRANCH (Se
83693/2025(15.10.2025 |7, /2" R P ROUT GENERAL (DTVISTON Tii
BENCH-2)
WPCRL- (Se
83694/2025(15.10.2025 M PAGAL GENERAL No-
53/2025
111
WP (C) - WRIT (Se
83695/2025(15.10.2025 |7 0" o |P K MOHANTY GENERAL R ANCH-2 22;
WP (C) - WRIT (Se
83697/202515.10.2025 |70 0" o< [P K MOHANTY GENERAL RANCH-1 gi;
WP (C) - WRIT (Se
83698/2025(15.10.2025 |7 o 0" o |P K MOHANTY GENERAL R ANCH-3 Ti;
WP (C) - WRIT (Se
83700/2025|15.10.2025 26987/2025 P K MOHANTY GENERAL BRANCH-5 I;];)—
(Se
CRLMC-
83701/202515.10.2025 | S50 . |J DAS GENERAL No-
22)
WP (C) - (sSe
83703/2025|15.10.2025 11153/2025 S BHUYAN GENERAL I;;)—
WP (C) - (se
83705/202515.10.2025 |70 o0 o, [L D SAHOO GENERAL gg;
WP (C) - (Se
83706/202515.10.2025 |5~ c0 o0, |T BARIK GENERAL g;;
' ABLAPL- (Se
83709/202515.10.2025 [ 2"~ |A K ROUT GENERAL BAIL-1 R
' CRLMC- CRIMINAL |(se
83716/2025|15.10.2025 |3 50 5,5 |S PANDA GENERAL MTSC No-
' CRLMC- (Se
83717/2025/15.10.2025 656/2025 | MALLICK GENERAL No-
' RVWPET- CIVIL (Se
83722/2025|15.10.2025 1/2025 K SAHOO GENERAL REVISION [No-




la3725/2025|[15. 10. 2025 525;/2025 K PRADHAN  |GENERAL éif
l63730/202515.10. 2025 §§§;2025 MOHARANA GENERAL éif
.83731/2025 15.10.2025 ?gf?g;S P KAR GENERAL éif
[83733/2025 15.10. 2025 110/ 2025 |7 B KAR GENERAL parL-2 |5
l63734/202515.10. 2025 ?§§§§35025 JENA GENERAL éif
.83735/2025 15.10.2025 51;%52025 K MISHRA GENERAL I\(]CS)‘E
|83789/2025 15.10. 2025 33575005 [P DAS GENERAL order Drd. 20257 Iy g.c.  |{%

WP (C) - Order Dtd. 2025- [WRIT (Se
83790/202515.10.2025 oo )7 |8 DAS GENERAL P R T;;

NIC



